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Arrest of Air Todia Official# in
Smuggling Case :

1788 SHRY K. TAKKAPPA : Wil
the Minister of TOURISM AND CIVIL
AVIATION be pleased to state :

(a) whether it is true that some
Air India Officials were arrested
recently in commection with a smuggl-
ing case; and

- (b) if so, '‘what are the details of
the case and what is the action taken
in tbe matter?

THE MINISTER OF TOURISM AND
CIVIL AVIATION (SHRI PURU-
SHOTTAM KAUSHIK): (a) Yes, Sir.

(b) Ten members of staff of Air-
India were involved in alleged smug-
gling activities during the period
1-1-1978 to 15-2-1979. Out of these one
has been removed from the service of
the Corporation, eight have been sus-
pended pending administrative and
departmental action and disciplinary
action against one, who was arrested
by Kuwait Police, is under considera-
tion of the Corporation.
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Projected Export Driver by China

1791. SHRI R. MOHANARANGAM:
Will the Minister of COMMERCE,
CIVIL, SUPPLIES AND COOPERA-
TION be pleased to state:

(a) whether Government have stu-
died in depth the projected expor
drive by China with reference fo iis





